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‘Note- 1. He shall dispose of minimum 40% additional work as per circular of standard of
work.

2. The cases in which there are direction of higher court for time bound disposal of
case shall be decided on priority basis.
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Copy forwarded to the following for informaticn and necessary action:-

1. The Registrar-Cum-Principal Secretary to Hon'ble the Chief Justice, Rajasthan

High Court, Jodhpur/ Bench, Jaipur,

The Secretary to the Law Minister, Government of Rajasthan, Jaipur.

P.S. to All Hon'ble Judges at Jodhpur.

The Principal Secretary to the Government, Law Department-Cum-Legal

Remembrance, Rajasthan, Jaipur,

5. The Accountant General, Rajasthan, Jaipur.

6. The Registrar General/Registrar (Vig.) / {Admn.} / (Rules) / (Cfass.) /
(Exam, )fOSD(F&I),’(Judncnal) Rajasthan High Court, Jadhpur and Registrar hq.
At Delhi.

7. The Registrar (Admn,), Ra_]asthan High Court Bench, Jaipur with the request to
distribute the copies of this order to all the Hon'ble Judges sitting at  Jaipur
through P.S., Member Secretary, Rajasthan State Legal Services Authority
and all the Judicial Officers posted in the Registry at Jaipur Bench, Jaipur.

8. Shrn Mahendra Kumar Mehta, Judge, MACT, Pratapgarh (Raj.}

S. Judge, Famity Court, Pratapgarh {(Raj.)

1G. All )t. Registrars/ Deputy Registrars, Rajasthan High Court, Jodhpur/ Bench,
Jaipur.

11. Concerned District & Sessions Judges with the request to serve/circulate the copy

' of this order to the concerned Courts/Officers/Treasury Officers as. per direction
issued vide this office letter No 17022 dated 08.10.2015.

12. The Dnrector, Rajasthan State Judicial Academy, Jodhpur.

13. A.Q.]., Classification Section (Website), Rajasthan High Court, Jodhpur/Bench,
Jaipur.
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